CENTRAL ADMINISTRATIVE TRIBUNAL ALLAIABAD BENCH

nllahabad this the Q'Y day of Becondy, . 1994,

Hon'ble Mr, Justice B.C., Saksena, Vice=Chairman
Hon!'ble Mr, K. Muthukumer, Administrative Member

Original Applicstion no. 83 of 1992,

1. Dilip Kumar,S/o sri Om Prakaesh, Guard, Railway
Guarter no, 511B, Lelitragar, Allshabacd.

2.  Pradeep Kumer Yadav, S/o Sri K.L. Yadav, R/o
367/322, WOhatshlmoanj, Allehacad.

e oo o Av;licantS.

Counsel for the gpplicant sri sunil Rai

Vers us

l. The Unicn of Indie through the General lanager,
N. Rly. Beroda House, New Delhi,

2. The Divisional Railway Mansger, Northern Railway,
All ghabad.
2l The Senior LCivisional Commerc1al Superintendent

N. Rly allahabad.

4, The Senior Divisiconal Perscnnel Officer, N. Kly
Al -La hcbau.

5. The senior Divisional Accounts Ufificer, N. Rly,
..lc nc Dad

«+s Respond-nts

Counsel for the Respondents Sri A.V. Srivesteve/F. éthur
Sri B.B. Paul,

Alongwith
Original Apolication no. 406 of 1994

1. Subhzsh uhandrg, S/o sri Rajs Ram, R/o 407, Rajapur,
Distt. allahabad.

2. Ashokidger, °/o &. Prasad, R/o 317, K D.S.A. Ground

Vers us

%e &he {nlon o ndla through tih Yereral Manaer

a Hcuse, iéw De

2. The Divisional Railway iMManager, N. Rly Allahabad.

\
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The senior Divisional Comnercisl, Superintendent
N. Rly Allehabed.

.s. Respond=nts

Criginal Applicatiorn no. 110 of 1993 _

Syed Nizam Hussain, S/o syed Ali Hasan, Afa 29 yrs.

R/o Mohalle Chiktoli, P.S. Hussaindbed, P.O.
Japla, District pelayum.

Ragubir sharsn Xharwar, S/o sri S. sunder, A/a 33
R/o 877=-A Shastri Colony, Distt Mugalssrai.

«ss Applicants
Vers us

Jnion of India, through General Manager, N. =nly
Railway Roard, Berode House, New Delri, 3

hief Co i ! ; . Rl A
Otse_CNgaeﬁgig%.SJperlnéendent, N. Rly Barod

Divisional Railway hlenager, Northern Railway
Nawab Yusuf Road, Allahabad.

Seni >r pDivisinal Commerciel Superintendent,
N. Rly Nawab Yusuf Road Alighabad.

.. «. Respondengs

Original Applicetion no. 39 of 93

Nirgle sirgh, S/o «. singh, a/a 30 Yrs, R/p
Ram Bésic Vidalaya, Dargaenj, Allahebad.

Tarak lvath Fandey, S/o B.D. Pancdey, A/8 30 Yes.
R/o Village Kewelpur, Post Beri-vica, District
Varanasi,

Kamla Kant Shukla, S/0 P.N. Shukla, R/o Ram Bcsic
Vidyalaya, Daraaanj, ~llehabsad.

Amar Bath, s/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahabed.

Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
Vil.iage Laxshagreh, Post Lakshagarh (Handia),
Distt. Allahabaa.

shyam sShanker shukla, s/o sri R.S. Shukla, R/o

Vaishno Ashram Ram Basic Vidyalaya, Dareganj Distt.

Allahabad.
e o 0 "pE\) liCdntS.
Mersus

Union of India thrcugh Seneral idignager Northepn

Railway, Baroda House, New Delhi.

N
1S
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Chief Commercisl Superintendert, Northern Rai lway
Baroda House, New Delhi, "

Divisiornal Railway Mansger, N. Rkly, Allahabad.

Senior Divisional Commercial Supreingendent
I\Y‘. I\ly Allahabado B - -

... nespondents

~

Criginal Application nc, 38¢ of 1923 |

Fezal Karim. ~/o Mchd. Kadim, R/o Village Chakiya,
House no. 104/24]1 Rpost Ofiice 3.P.0. Distt Allahabad.

Ajay Kashyap, S/o F.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Rail lway uolony smith Koad, Allahabad.

.+ Applicants
VerSUv:@» el B = =

Jnion of India, through General Manazser, Worthern
Railway, Kallway Board Barode House N, Delhi.

Chief Commercial superlntendant N. Rly Barodo

"'nogseg New Delhlo i “"3“

Divisional Reailway Menager, Ncrthern kailway
Allahatad.

Senior Divisicnal Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahabad,

.+ .. Respondents.

Criginal Application no, 32 cf 1993

Qamrul Hesan, Afe 29 vre §/o Lete Sri S.N. Hasan,
R/c 121Dar;,abad Jogighat, Allghatad.

.o Applicent

\Versus

Jnicn of India through Gerral janager N. Rly, Rly
BoaBd Baroda House New Delhi,

Chief Commercizl Superintendent, N. Rly Baroda,

House, Nev Delhi,
\Q&L




A

Ble Divisional lailway Maneger, Northern Railway,
Nawab Yussif Road, Allahabad.

4, Senior Divisional Commercial Superintendent,
Northern kailway Allishabad,

o Réspjndents

Vi Original A pplication no, 1782 cf 1992

1. Vinod Kumar Sherms, ~/o Shri Chebi Lal, K/o 17/A
Lahie Marg, Allahebad.

wes Auplicant

- ¥ersus

bard, New Delhl.'

2. The seneral Hanajer N. Rly Baroda House, New Delh:.
& "6%23. The prlSlOﬂel Railway ttanzsger, N. Rly Allcabad.
- i i
= j .+, Respondents

.8, Original aprelicetion no, 1534 of 1992
1. Shyam Norain singh, 53/0 R.N. Singh, R/o Will & Post
Jenauli, Distt. Baksur, Bihar.

2., Ravindra Tripethi s/o sri s.C, Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad.

s Ram Bharat, S/o 3irdhari Lal, R/o Deogalpur, Post
Ma  Mau Aime Distt. Allehatad.

av» Applicant

Versus
1. Union of India, through Secretary Railw:zy Board,
Refi lMerg, New Delhi,
2, General Manager, Northern Railway, Railway Bhewan

(Baroda Hous) New Delhi. \

L

The Union of“lndla through the bhalrman, Ralley —

praeen
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3. Chief Commercial Superiniendent. N. iily ReilBhewan 3
(Baroda House) New Delhi,

4, Divisionel Railway Manager, Northern Railway,
D.R.Me. Office Nawab Yusuf Road, Allahabad.

8. Senior Divisional Commercial Superintendent, N. Rly
D.R.M. Office, Allzhabad.

... Respondents

2l Original Application no,352 of 1992

e Rajendra Prasad Pandey, S/c Sri sS.pP. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzapur

£ 7‘7.‘ 7 App lica;}t .._'.t,:,. _‘ = ;_j

Versus

1, The Jnion of India through Jeneral Maneger, N, uly
,_New Delhi, s =

4o The D1v151onal Rallway Nanager “N.~Rly ﬁﬂlé%%bé&i;;Qigi

3. Senlor Divisicnal Pownerc1al buudt N Rly‘DRMh’<rt: =
. Office Allshabed, , e =
sse s _Respondeﬁis i
10, Originel aApplicetion no. 4350 of 1994.
l. Reajendra Kumar, S/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagaer, Mutthigenj, Distt. Allahabad.
2. Remesh Chand, S/o sSri Late Hari Lal, R/o 19/216
Luker Genj, Distt. Al!a&bed.
«ss Applicants
Versus |
i
Lo The Jnion of Indie through the General Mancier
N. Rly 2aroda House, New Delhi. |

2. Divisional Reilway Manazer, N. Rly Allehabad.

3 SeNior Divs s . :
. Divisional Gommervial Superintendent,

o -6 %
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N. Rly, Allahabead.

«ee Responder:ts

1ll, Criginal pgpplication no. 400 of 1994

1. Ram Nirenjen singh, A/a 38 Yrs, 8/c sri m.N. Singh
R/O .1.83-,’-\lopibagh, Allahabcd.

2. Km. Shashi Srivasteve, A/A 26 Yrs, D/o sri V.N.
Srivastava, R/o 1 Dhinghwas Khothi, alopibagh,
Allshabad.

S Cinesh Kumer, 4fa 3. Yrs, $/o Sri G.S. Lel Srivesteve
E/o Village & Fost sindhora, Distt. Mirzepur.

e+« Applicents

Versus
s Jnion Of India, thrush General ;ignag-r, Northern
Reilway, Reilway Bosrd, RBarode House. N. Delhi
2 Chief Personnel Officer, N. Rly, Berode House.
“e\N De lhlo
3. Divisional Reilway Manager, Northern Railway, Nawab

Yusuf Road, Allehabad.

4, Senior Divisional Commercial Superintendent
N. Rly, allahabad,

«.+ Respondensgs.

12, Original Appplicetion no, 399 of 1994

1. Kadir Ahmed, S/o sri Abdul Ghafoor Knhen, Afa 30 Yrs
R/o 182/K/1, A.DeA Coleny Rajroepur Allzhabad.

2. Brijesh Frasad, 5/6 Sri Nasrein Prssad, Afe 26 Yrs,
/o 93<iatiysra Koadm alopibsgh A :lanabad.

e Kemles®h Singh, /0 Ssri R.m Bsli singh, a/a 37 Yrs,
R/c 129 Alopibagh, Alliehabed.

4, Rajesh Kumar, S/o Nasrein Prasad, a/a 28 Yrs, R/o
544 Colonelganj, allahabed.

5 Arun Kant Srivsséve, S/® sri M.P. Srivastava,

aj/e 3: Yrs R/o Azad Square, <.mbach, Allahsbad.

6. Km, Vibha sarswet, D/o S.K. scrswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhabad.

7 o Km. abha sarswat, D/o S.R. Sarswat, afa 27 Yrs

\ v -7
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r/c 133-3C, Lead Road, Railway Colony, Allshabad.

B Ravi shapker Srivestava, S/o Sri Prem Kumer,
A/a 26 Yrs, R/ 130-C/51-L Rajroop=-pur,
Allchabad.

«ss Applicents

V/er sus

1, Jnion of lndia through General Manager, N. Rly,
Railway Board, Baroda House, New Delhi.

2% Chief Personnel Cfficer, N, Rly Barcde House,

ivew Delhi,
Se Divisional Kailway lMenager, N. Rly, A4 llechabad.
4, Senior Divisionsl Commerciel Superintendent, N. Rly }

fvawab Yusuf Road, Allanabad,

e+« Respondents

13. Criginel Application no. 397 of 1994

i Piyush Kumer Dwivedi S/o K.K. Dwivedi, Afeé 29 Yrs
R/050~-A iadhwapur 4llehabad.

o Remesh Saran S/s Hari §hanker Lal, A /& 34 Yrs
R/o C=27/273=3, Indian Pr=ss Colony Jagatcanj,
varandasi .

3. Re jeev Kumar Srivastave, S/o FP.M. lLal, a/e 30 Yrs
R/0 CK=-63/209-4 Choti pPiyarie District, veresasi

4, Amulya Kumar Gupte, S/c sri N.K. Gupte, a/e 30 Yrs
R/o 17& purana Kastra, allshebced.

&% Surendra Kumar S/o K. Lal a/e 30 Yrs, R/o Vill. &
Fost Halimpur, Distt. Vsranasi.

6. Rakesh Behsfi Srivasteve, s/o K.B. Srivestcva,
- Afe 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad.,
1. Priya Kant Srive:ztave, S/o Sri A.N. Lal, a/e 33 Yrs

R/o $=1/64-2G Chupe-Pur, Distt. Veranasi.

8, Fraveen Kumer 3/o Sri :.Frakaesh, 5/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, lecerapur Basahiece,
Varanasi,

+es Applicants

Versus \\
Qs




/8 //

Jer Union of Indie, through General Manager, N. Rly,
Railwey Board, Beroda House. New Delhi, :

2 Chief rersonnel Officer, Northern Reilway, Berods
House, New Delhi,

Bi s Diviicionel Rail@ay Manager, Northern Railway, Nawab
~ Yusuf Road, Allahabad. el
4, Senior Divisional Commerciel Superintendent !. Rly

Newab Yusuf Road, Allehabad,

..+ Respondenss,

14, 0Original A pplicetior no, 1702 of G2

1, Re jendra Prasad , Afa 24 Yrs, S/o Sri Rej Bahadur )
Singh, R/o Vill Khapeti, PoOst Knapatia, Distt
Allehsbad,

2. Dharam Pal singh, A/e 32 Yrs, S/o L.R. Singh, R/o
vill, Shambir Singh Pur (Sawzen) P.O. aurei,

Distt, Varanasi.

3. Mahesh Prasad, Af/@ 35 Yrs, S/o 5ri Remji Prasad '
R/o iohalla ; arsurempur, Post Muchslsarai, Distt
Vardnasi,

47 Munna Lel, A/a 29 Yrs, 5/c Sri Cheddi Reém R/o

@@ Vvill Chandhasi (Khuswahe Besti) Post Chandhasi,
Mugalsaria. Distt. Varanasi.

es. Applicants

Vers us

1. Union cof India, through General hanager, N. Rly
Baroda House, New Delhi.

24 Chief Commercial Superintendent, N. Rly, Barodsa
House, New Delhi.

El Divisional Reilway Manager, N. Rly MNawab Yusuf Kkoad,
Allahcbad.
4, Senior pDivisional Commercial Superintendent, DRM

Oftice, Allashabud.

s+ Hespondents

15, original A poplication no., 1227 of 1993

1 Lal Bahsdur, s/o sri Jhanna, aA/a 28 Yrs, R/o vill

\
{en .- 9
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Bhawarohi, P.O. Sindhaur, Distt. Mirzapur

2.

16.
1.

Kishorilal, s/o Jhanna, A/a& 32 Yrs R/o Vill. Bhewaroh:
P.0. 3indhaur, District Mirzapur.

horilel, $/o Jhanna, a4fa 30 Yrs, /o Vill Bhawarchi,
P.0O. sindheur, Distt. Mirzs ur,

DimeshPrassd, S/o Sri Shvnstti Prased, A /e 32 YrIs
R/o Vvill & P.QO. Bereini, Distt. Mirzs ur

Kam Subhag, S/o Sri D. singh, A /& 27 Yrs, R/oO
vill Murahuan, P.OC. shikargenj Distt. Varanasi.

Sunil Kumer, S/o sri Bansni Lal a/e 31 Yeres
r/o B.P. 285 Revi Nagar Colonv, Neer Keli dvaoir
Mughalsarai, ‘Varenasi.

e kp‘ li Co l’"tS.

Ver sus

Jnion of India tbrough General Manager, N. kly Rail-
way Board Baroga House. New Delh

Chief Fersonnel Officer, N. Rly Baroda House, New
Delhi,

Divisional Kuilway Mencier, Northern Railway,
Nawar Yusuf Road, A4 llahiet-c.

Senior Divisionel Commercial Superintendent
Lo Rly, Navao Yusuf Road, allahabad,

.. Respondents

Original Appliceticn no, 873 of 1993

Santosh Kumar Dvivedi, S/o Late Sri R.M. Dwivedi
/o Vill & Post Sindthora, District mMirzapur

Randhir <singh, S$/o s.N. singh, r/o vill sultanpur,
P.O. Makhmep ur Distt. iau,

Virendra Singh, s/osri s. singh , r/o Vvill Rampur
Post RampurDhamave Ditt. Allchsbad.

Jitendra Bshadur singh, s/o sri A.Singh, r/o
vill and Fust Rempur Dhamave, Bistt. Allehabad.

Ren Vijel singh, s/o B.%. singh, r/o vill & po-t
Aempur Dhamava, Bistt A4Allahaebad, {
Vinay Kurnar singh,s/o sii .‘shesh Singh a/a 22 Years
r/o vill ¢ post Raempur, Dhamava, Distt. allahabad.
Bodha Singh, s/o s:i R. Bahadur, r/o vill chadpur,
QTQ}" /O

o ari————" - v ~— = .
e — _— S —
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post Bhiteura, Distt. Fatehpur.

8. ram Kripal singh s/o sri A . singh, R/o Vill Sahimepus,
post Bhitsure, Distt. Fatehpur.

9. Kunwar Rajendra singh, s/c sri J.B. Singh, &/o
Badi !lMadari, Fost Siswen, Distt. Allahabad.

10, Raghvendra Pratap Ssingh, S/o Sri V.singh r/o vill
Churiysni, posi churiyeni Distt. Fatehpur.

ll. s.C. Mishra, S/o R.S. Mishra, r/o vill Jathi post
Mahidcinour, Distt. Allehabad.

12, Herdwer, S/o Rem singh, r/o vill and Post Kaunia
Distt. Azamgarh.

13. Ajai Kumer Srivestava, S/o sri (Late) saheb Lal
Srivasteve, r/o Vill & post Sindthora, Bitt.
Mirxa.ur. {

14, Anant Fathak, S/o S.N. Pathak, r/o B-24 G.T.E.
Karelli Allehebad,

15. Kunwar Surendra Sinch, s/o J.B. Singh r/o vill i
Beli Madari, post Siswan, Distt Allahebad,

1o, Remesh singh, s/o M. Singh, r/o vill and post Rampur |
Dhamava, Distt A :lahebad.

17. 5.K. Gupte, S/o K.L. Gupta, r/o 4 HB/197 G.nga *“agaxr
Colony Vvaranasi.

18, Hishemuddin, S/o sri Sahauddin, r/o 537-A Shanshyam
Négar Colony Allahcbad.

«.+. Applicants %

Versus

1. Jnion of India, through senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

2, Chief rersornnel Ofiicer, Nhorthern Railway, Barode
House, MNew Delhi,

35 Divisicnal Railwey jien.ger, Northern iailway,
Nawab Yusuf Road, Allshabad.

4, Senicr Divisionel Commerciel Superintendent,
Noetdhern Railway Allahsbad,

..+ Respondents




1.

Se

14.

1.

The wnion of India through the Gereral MNeneger,

Qb
Originel A pplicetion no. 779 of 1933
itahesh Kumar, S/o sri H. lal, r/c New Lasker Lline,
Furana Baihrasna, Allahebsad.

ess Applicants
Versus

northern Railway, Bsrode House, New Delhi,

The Divisional Railway Menager, horthern Ralilwey
Allahsbac.

The Scnior Divisional Commercial Superintendent
Nortnern Reilway Allchabad.

The senior Divisional pPerscnal Officer, N. Rly
Allahabad.

4

The Senier Divisional Accounts Officer, N. Ely Allehal

..+ HRespondents

Crigingl Applcation no,746 of 1993 !

Samarnath singh s/o Salik Ram &/o0 vill Kureh~Khurd,
P.O. Mugelsarai Distt Mugalserai.

Om prakas:i Sharma, S/o Late Sri puttoo Lal Sharme
@fa r/o vill parshurampur (sikatia) p.O.
Mugalsarai, Bistt Mugaslasria,

es+ Applicents

Ver sus

Union of India, through General Manejer N. Rly
Railway Board, Baroda House. *ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional “cilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N, Rly
Allahsbad.,

. +» Respondents

Original Application no, 530 of 1993

Ramesh Chandre, S/o Sri K. Cieraep,r/o vill
Umarganj P.S. Raipur, Tehsi Machlishahr, District %
Jaunpur. \
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satya prakash, s/c adhya, ef/e 30 yrs r/s vill
Rempur Sawai, P.0Q. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemuna prased, s/o Srinsth rfo Gopalpur, p.c. Rampur
Tehsil patii, Distt Pratapgarh.

sri Ram Singh s/o sri Murali, a/a 29 yrs r/o
Vill Behdaul Khurd, P.C. Surwen Misirp ur, —
Teheil patti Distt. Pratapgarh.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishshr Distt Jaunpur.

Laxmen singh, S/o sri jurali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil Ppatti
Distt Pragpgarh.

Girje Shankar, S/o sri Chhute Lsl A /a 31 yrs
r/c vill Vanbirpur, P O. Raipur, Tehsil Machlish _
Distt. Jaunpur.

Rajendra Presad, s/o sri Ram Lal, r/cUmargsnj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Amrit Lal, s/o sri rath rgv villUmarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

Hifa “al, spo Sri Ram lhath, r/o vill Umarganj, p.o. '
Raipur, Tehsil Machlishahr, Distt. Jaunpur. : b

... Apnlicangs

Versus 'u

Unicn of Indie through General Manager, Northern
Raidway Railway Board, Barods House, New Delhi,

Chief Ferscnnel Officer, Northern Railway, Rarods
House, !'ew Delhi.

Divigional Ra;lma/ v.anager, N. Rly Nawab Yusuf
Racd Allzhsocd.

Senior Divisional Commerciel Superintendent, N.R1ly
Allzhacad,

e o o Hes ».’On" ntS

Criginal Application no, 479 of 1993 |

Shiv Shenker, S/o Rem Lskhun, r/c vill Behdaul Khurd (§
1ost Gaure Distt. Fra&pgerh .

N
Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur §
post Rampur, Distt Jaunpur, ;

Pam Bshadur, S/o sr. Mchan Lel, rfo Purani Bardahi
Bazar, Post llukundaseganj, Tehsil patti, Distt.
Pratdpoarh, \
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4. Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhen
Misirpur, Post Suvansa, Tehsil Patti. Ditt Pretapgarh,

vibha Shanker, S/o sri Chottey Lal rfo vill
Banveerpur, Post Rempur Distt Jaunpur.

(S))
.

Gis Rem Khelewan, S/o sri Kandhai. r/o vill Sewai Rampur
rost serai Bika, Distt. Jaunpur.

T Raem Dahadur, s/c sri Rem Abhilash, r/p wvill
pue Kharagrai, Post Suvnasae, Distt. Pratapgarh.

8. Ramshcnker, S/o sri Chottey Lal, r,/o Banveerpur,
post Rampur Distt. -aunpur,

s Lalji, sSpo sri latapher, »/o vill Meerpur, post
Maedhupur, Bistt. Jaunpur,

10, Shesh Nath, s/o sri Mate Saran , r/p vill & post
Sileudhi, Distt. Frata,garh,

oo .Ap llc ant

Versus

1% Jnicn of India through General lianager, N. hly Eeilwey
Board Bafoda House, New Delhi,

28 Chief Perosnnal Ufficer, Northern Rail@ay, Barode

Houwse, New Delhi, ,
€1 Divisicnal Reilway, Manager, Northern Rallway
Allahabad.

4, Senicr Divisional Commercisl Superintendent
Northern Railway A llahebad.

e« +o Respcndents

29. ©Originsl Apclicaticn no. .416 of 1993

l. Kishen singh, S/o sri Ram Nagina Sinoh r/o
J yard Colony Qr. no, 702-C, Mugalsarai, Distt.
varénasi.,

2. Ramesh, S/o sri Ramji r/o vill & P.O, .Farshuramp ur
sibtian post Mugalsaerai, Distt. Varsnasi.

3ls Ashok Kumar Fandey, s/o sri Balmiky randey r/o
Sibtien, Parshurampur, F.O. Mugalserai, Alinaovar
Distt. VW renasi.

4. Prem Kumar Srivastave, 3/0 sri S.M. Srivastave,
r/o Loco Colony Gr, no. 128-K Mugslsaraj Distt
Varénasi. :

5. Dilip Kumar Sinha, s/o sri Deep Nzrein lal,
R/o Hanur Colony Gr. no. 634-A iugalserai, Distt.
Varanesi,

\ «+s» Applicants

X8 o

By = e — —
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Versus

1. Union of India through Genreral Manager, N. Rly
Railway BRoard, Barcde Hcuse, New D-<1lhi,.

L Chief Personnel Officer, Northern Railwey, Barcde
‘House, New Delhi. N

3. Divisional Railway Manauer, Northern Railway
Allshabad,

4, Scrior Divisional Commercial Superintendent, Nerthern
Rellway, Newab Yusuf Road, Allchzbad.

» s+« hespondents

29, Criginal Application nec. 1006 of 1992
i santosh Kumar s/o sri B.G. Shaerme, r/o 146-4 Loco
" colony aligarh,

ee. Applicant

Versus B

e Union of India through the ienersl Maniger, N. Rly
Baroda House, New Delhi.

2., Divisional Raeilway Maneger, N. Rly Allahabed, §

3 Senior Divisic.al Commerciai Superintendent, N. Rty
Allahabad.

«es Respondents

285e uriginal A pplication no, 1303/92

15 sushil Kumar Fandey, S/c¢ Pt.k.N. Pandey, iifc
60 Bhendari Sttion Rd. Jaunpur,

-k smi., Jyoii Saxene, W/o Sri R. Sasxena, 99/303, Sisamau
Badha Gheuraha, Konpur,

L ) r\p}J ilC :n'tS e

Vers us

e Jnion of 1ndia throusgh General Manager, N. Rly
Baroda House, New Delhi,

2 The Divisional Railway Maneger, Northern Railwey

Qm\/ .- i5
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Allehsbad.
The senior Divisional Commerciel Supdt. N. Rly
DRM Office. aAllahabad,

... Respondents

Original Applicatior no. 1715/92
Indu rrabhée rander, w/o sri 8.N. Pandey, r/o
94/1A Galle Bszar Tilhargenj. allahabac,

smt, tadhuri Misra, w/o sri O.p Mishra, r/fo
62, Bhandari stalion Road, Jaunpur,

-...‘Applicant
Vers us

Union c¢f India through General Menager, N. Rly
Boradé House, New Delhi,

Divisional Railway Manager, N. Kly A llchabad.
ger,

Senior Divisionsl Commercicl Supdt. N. Rly DR
Office , Allehabad.

.++» Respondents

Origiral Applicetion no., 133/93

Kripa Shankar, S/o Sri V. Nabh, Vill ieta~-ka-pura
F.O0. Rem Nagar, Pistt. Allahabad

Jmesh Chandra, S/o Sri 5. Prasad, R/o Vill Tikari
P.O. Bhamni Hitar, Distt. Allshanead.

ess Applicenis

\/ersus

Jrion of indie through General Menager N. hly
Baroda House, New Delhi.

Divisional Railway Manager, N. Rly, aAllabebad

Sr. Divisional Commercial Superintendent, N. Kly
DRV Office Allzhabad.

\\ «+. Respondents




2%.

2%,

1.

pDivisional Railway Manegel, N. Rly, allehebad.

/] 16 [/ ?

Original Ap.lication no. 514/93

sri Krishna lend Pathek, s/o sri T. Pathak, r/o
vill. ameon, P.U. sahiboanj, Distt. Varanasi

Subit De, S/o S.K. De, r/o Uma Kutir, stetion
Road, Jeunpur. - '

... Aoplicant

Versus

Jrion of Indie through Seneral ianager N. Rly
3aroda House, New Delhi.

sr. Divisicnal superintendent Commercial N. Rly .
DRIA Office, Allahabad. .

... RespoOndsNts

Originel Appliceior no. 777/33 {

satya Prakash Mishra, s/o sri R.S. Mishra, R/0
A/3, 176 Krishna Nagar, Keedcanj, Allahabad.

... Applicunt’

Versus

Jnion Of India through General llanager, N. R1ly
Baroda House New Delhi,

The Divisional Railway Manager, N. Rly A llehabad.

gr.Divicional Commercial soperintendent , N. Rly
DRM Office Allahabad.

... Res,oncents

Originrel A ppliceicn nc. 467/93

sheshi Kumar Mishre, 5/0 R.A. Mishra, r/o Vvill
Ghatwa ;ost Kaerchana, F.o. rarchana, Distt Allatigbad. |
Fresent Address 134- Tula Rem Bagh A llehebad. |

Ra'endra Prasad Mshsra, s/o sri D.P. Mishra l
vill Kasidahan, Post Netheipur , Distt. yaranasi

gncop Singh, S/o S¥i S.¥. sirsh, RB/o Vvill. end P.O.
hem +cger Bhojpur, P.S. Antoo, Distt. Pratepgerh.

... Applicets

\

Versus ﬁ%&»— At



29.

1.
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Union of India through General Manaeger, N..Kly
Barcda House, New Delhi,

Divisicnal Railway :Manager, N. Rly Allahabad,

Senior Divisinal Commercial Superintendent N. Rly
Allahabad.

Senior Divisional Personnal Officer, Morthemn
Railwasy Allahabad.

Senio
h

Di lSlOﬂcl Accounts Officer N. Rly
Alla .2

ak

(L

.. nespcndents

Original Application no. 1028/93

Rajesh Kumar Tripathi, S/o Sri R. Tripathi
R/o 354/7/1, Jayantipur, Dhumapgang Allshcbad.

ees Applicant

Ve rs us

Jnion of Indie through Je¢neral Menager N. kly
Baroda House, N. Delhi.

Divisional Railway ilaneger, N. Rly allshcbad,

Senior Divisional Commercial pianager, N. Hly
DRM. Office Allehabad.

... Respondents

Original application no. 1243/93
shiv prakesh Dubey, S/o s.D. Dwivedi, r/c vill,
Nawapura (Kakraha) P.O. Fatehpur, Distt. !lau.

««s Applizant

Versus

Jnion of India through General }snager N. =ly
Baroda House. New Delhi,

Divisional Railway Maneaer, N, Rly Aallchabad.

Senior Divisional Comuercial Menager, N. Rly

Allahabad,
\\ «so. Respondents
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39. Originel Applicstion no. 1362/92

i Pawan Kumar Psndey, S/o Sri S.S. Fandey, R/o 161/5
A, Azad Nagar, South Malaka, Allehabad.

2 Arun Kumer Singh, S/o Late Sri Ramkant Slngh, R/o
Vill./pP.O. Kaju, Allahabad

«s. Applicant

Vers us

1. Union of India through General Manager N. Rly
Barods House. New Pelhi.

2 Divisional R&ilway Menager, N. Rly Allzhabad.

8. Sr. _Divisional Ccmmercial, Superintendent N. RI,
A llahabad.

..+ Respondents

32. Originel Application noc. 1511/92

suresh Kum r Srivsstava, S/o sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tllharganj Allahabad.

eee Applicant

Vers us

1. The Union of India through General Manage £, N. Rly
Baroda House. New Delhi. ’

2 Divisional Railway Nenager, N. Rly alle b bac.

3 Sr. Divisioral @ommercial Supdt. N. Rly 71 jm: office
Allahabd. ’

-+ 1€S 3¢ pdents

32. Criginal application nc. 1609/92

1. Sharda Bebu, S/o Ghassit Lal, R/o ) 65, Nakhas Kona
Alichabadg, ! .

2 Asrar Ahmad, S/o Sri Abrar Ahma d., rfo 553 attarstiya,

Allchabad,

) AppliCEJnt

Versus \\
Qe




l.

2e
3.

3.
4,
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Union of India though General Menager M., Rly
Allahabad.
Divisional FKailway Manacer, M. Kkly Allshabad.

Sr. Divisionel Ccmmercial sSupdt. N. Rly A llahabad.

..« Respondents

Criginal Applicetion no., 1628/92

Vijai Kumer Sinha, S/o sri D.N. Lel, r/o Hapar
Colcny Cr. no. 694-4 liughalsarai.

Sunil Kumar Sinha, s/o sri V.N, Lel, R/o Qr. no.
693=B Hapur Colony Mugalcarai.

Narayan Dutt Dubey, S/o Late sri K.D, Dubey, r/o

~131=3H, First Avenue, Reilway Colonyy, Smith Road

Allanabad.

ee. Applicents

Vers us
Union of Indie, thrcugh General Manager, N. Rly
Barode House. New D=1lhi,

Chief Commerciel Superintendert, N. Rly Baroda House '
New Delhi, ' .

Divisional Railvey Remanger, N, Rly allehabad.

Sr. Divisional Conmmercial Supdt. N. Rly Allohabed.

. +. Respcndents

Original Applicotion no. 1663/92

Mithlesh Kumer }.shre, 5/o sri H,R. Mishra

r/p 41-C Baghamberi Koed, Tilek Negar, Allahabad,
Sharad Dhyani, s/o Late sri G.P. Dhayeni, r/oc

c/o G.P. Dhayani, Prayag Sangit semiti, 12-C Kamle
Nehru Road, Allehabad.

Ramji Verma, S/o Sri K,N. Verma r/o House no.
3 5 I e - 3 e~ — - 3
173/B Kailwey Colony no, 1 Subedarganj, Allshabacd.

ess ~pplicants

\
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Versus

le union of Indie through General Manoger, N. Rly

RBaroda H use, New Delhi.,

2. ~hief Commercial superintendent, L. Rly Barode

}'{OUS (& l“ ew Be lhi .

3. pivisional Railwey Manaeger N Rly allahabad.

4, sr. Civisionel conmerciel supdt. IN. Rly Allahabad.

... sespondenis.

3§, OCriginal applicaticn no. 17713/92

1. vinod Kumsr S/o STl R.Y. Ram, r/o C 757, GIB hagal

Koreli Ailcohebad.

2. virendra Kumar, s/o.srivR.S. Ram /O 23/B/76/C/

_1033, allapur, Allshabad.

e 5ai jay Kumar srivasteve, sf/o Srl R.F. grivestava
r/o l4sB/5A, Chskia, P.O. GIB Négal, allshabac.
Vers us
I ini on of indie through Seneral Manaael, v, RKly

New Delhi.

24 The Civisionel Railway iienageT, M. Rly Allshabad.

3. s5r. Bivisicral comml. Supdt. Northern Rai lway
~a Office Allchebad. :

oo :iGSVondﬂntS

3%, Original A pplication no. 1821/92

i sudhir Kumer /Sfo sri sridaye Nerein south of
Road, New YaT, Distt. Peine, [resent Address.
101 Aanend Bagh uld Baiharene Allchebed.
.s« Applicant
Vers us Q N

- i :
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Jnion c¢f I1ndie through Gneral jianager, N. Rly
€.

Baroda Hous New Delhi,
Divisioral Reilway Manceger, N.Rly Allensbad,
Sr. Divisional Commercisl Supdt.n. rnly Allehabad,

r, Divisicnal Fersonnel Officer N, Rly Allahebad.

Ssr, pivisional Accounts Officer, N. Rly Allahabad.

« «s Respondents

822/92

’.4

Original Applicetion no,

Arun Kumar, S/o sri G.F. Srivastave, r/o 10},
DJlc Baiharena Allshabed

... Applicant

- Vers us

“inior of Indis through the General Manager, N. Rly -

Barode House, Allehapnad,

Divisiorial Rei lway lianager, N. Rly Allashabad.

Sr. Dvisionsl Commercial Supdt. N. Rly. allehaved.
Se. Divisional Personnel Officer, N. ~ly Allchabed.

Sr. Divisional Account« Officer, N. Rly Allahabad.

.. Respondents

Original Appliceion no. 1825/92

Virendra Prectap singh, S/o R. singh, R/o lMurshen,
pPost Shikarganj, Distt. Varanasi.

Virendre Bahadur 3inch, 3/0 S1i R.E. Singh, R/o
vill ;rempur, Post Chakie, Distt. Varenasi.

Mohan prased, S/o sri lalji, R/o Vvill Murahen, Fost
Shikerganj, Bistt. Varenasi.

Brii Rej Yad-v, s/o sri B.R. Yadav, R/oc Vill
Murehan, Fost Shikarganj, Distt. Veranasi,

Krishne Morari, sinch, 5/o sri Re. Muret, r/o

vill Jure han, post shikarganj, Bistt. Varenasi.
Surengre . rstep singh, S5/o Sri R.B. Singh, R/o Vill
Prem,.urfFost chakia, Distt. Varancesi.

\




2+———njai-Srivestave, S/o sri Om Prekesh, T/

/0 22 [/

Vers us

jigt Union c¢f India thrcugh General jianager, N. Rly
Barode House New Delhi.

2. Chief Commexrcial Superintendent, N. Rly Raroda
House New Delhi.

3% Divisional Kailwey Manager, N. Rly Allehebad.

4, Sr. Divisior.al Commerciel Superintendent ,

e Rly, Allzhabad.

«e. REesponaents

40. Originsl Applicstion no. 1231/92

i, —Alok Kuwar,Sinha, ¢/o sri s.p. sinha, rfo 233,
0ld Bairshana, allehabad.

~

. Qo

: - - ity O 6/51
Kdla Dends Bhawapur, Himmatgeng, A llahabad:

15—;

! e 0o 0 A:)l"licants
Vers us

1. Union of India throughieneral Lianegser, N. Rly
Baroda Housz, New D¢ ihi.

L Divisional Rai lway Maneger, N. Rly allahebad.
3. Sr, Divisional Commercial Supdt. N. Rly A llahabad.

oo s Respondents

44. Original Application no. 333/92

1. Shwetank Verma, ~/o sri B.P Verma, r/o 25, Ghaes ki
Satti, Khuidabsad. Allahabacd.

.. Applicent

Versus

1. Jnion of lnida through General Msnager N, Kly
iaroda iiouse, New Delhi,

2 Genersl Vansger, N. kly, Railway Bhawsn (Baroda
liouse), N.w Del

: | A 223
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Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi,

Divisional Reilway Meno.er, N, Rly, DRM Cffice
Allshabad. .

Sr. Divisional Commerciel Supdt. N. hly, Allahabacd.

—

... nespondents

Criginal Apulication no. 643/94

shiv payal randey, </o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Labour Colony, Naini Allahabad.

ess Applicent

Versus

-The Union of Inida through General,uanage‘, e nly

'a*oda House, New Delhi. -

11v;<1gn&l Ralley %fhage;4“ﬁ¢#hiy"“Ildﬁbbcd.;:Q[,

5}. Divisional uommelc1al .enager, N. Rly nllahabdd

.+« ReGpsondents

Original Applicetion no. 61/94

Santosh Kumsr Sinha, s/o L.J. Ssinha, a/a 32 Yrs.
r/o Vill Kanharpur, F.J. Khardan, Distt. Varanasi.

«e. Applicant

Versus

Union of 1ndia through Z=neral jienager, N. Rly,
Baroda House, New Delhi,.

Chief Commercial Supdt. N. Rly Beroda House,
NEW Ddbl .

Divisional Railway !ensger, N. Rly, Allshazad.

Sr., Divisional Commercial Supdt. DiRM Office
Allahabad,

.+. Respondents




4 5‘
'L,

vfchgndaﬁ—xdhlkarl,fsln_srlhu.hJ Adhaxarx;%:/o,

L2

Jriginal Applicetion ne, 394/93

Anand Singh, S/o Sri S.L. Singh, r/o 524-4, Traffic
olony 4llshabed.

Raj Kumer Singh, S/b Sri #. Dayel singh, r/o 5-
i1.G. Merg, Allehabad.

= 2%

el Prakesh singh, $/c s3ri \..D. Bingh, r/o 5ii.G.
jfarg, Allahabad.

Santosh Kumsr Singh, S/o Sri M.D. Sinah, r/o 5- M.G.
Marg Alkhaad.,

S«X. Ssingh, 5/0 N.B. Singh, r/e 13/3 Kerela Beg
@olony, Allahabad.

Jmesh Fretag Singh, S§/¢ Sri K.p, singh, Retd.
Principel P.B. Inter College. Prateggarh.

sunil Kumar singh, S/o sri J.B. singh, r/o Vill.
Gujaria, rost iyrayadeeh, Distt. Fratapgarh.

Anil Kunsr Sin;b,.s/o sri R.P. 5ing¢h, r/o Vill. 1
sujaria, Post Jra"ade‘ Dictt. Fratepgarh.

Ogb-b, Loco 'ﬁOl ny All ahiabad,

: Late
sunil Kumar Barua, §/o sri/J.C. Barus, r/o 89 R.N.
Nagar All:zhabad.

e jai Kumar Srivastava, S/ sri R.3.Le Srivestava,
*/0 152 Balua Ghat, Allchab

Mukesh Kumer Srivastaeva, S/o sri W.S. Srivestave,
R/o 123 Matiyara Road, Allahaba-.

«s+ Applicants.

VieisSidis

Jnion of india, through General NManeaer, N, Rly
nai lwey Boad, Eeroda House. New Delhi.

Chief Personnal Officer, N. Rly Bercday House,
New Ddhi.

Divisicnal Railway !Maneoer, N. Rly allshabad.

Sri. Divisional Commercial Supdt., N. Hly
A llahakbad.

ees ~€sponcdents

Original Applicetion no, 633/92

Ramji, S/o Late Sri LalsRam, r/o 6l14/i Teliargani,

Allahebad,
\ L Ap{/ li Ca nt

EL -
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Versus

Jnion of India, through General ansyer, N. Kly
Beroda House, Mew Delhi.

The Divisicnal Railway Menager, N. ily. allenabed,.

Sr..Divisionael Commercial Supdi. N. Rly Allehabed.

e s+ RResponden

Original Application no. 706/932

Dipek Kumar singh, 5/¢c 5ri A Late) B. Singn, r/o
1B/8A Bhanahembri Road, Allepur, allshabad.

Akhter Naim Siddique, S/o sri !N.J. Sideique, r/o
174 New Mehdori Celony, Allahgbecd.

ohd. Keleem, 5/0 sri amir Uddin, r/c Vill patulki,
P.0O. Kanehti Distt. Allahabad.

Dilip Bumsr, s/o sri A.P. Srivaestsve, Rfo 9 Elgin
Road, Civil Lines, Allehabad.,

Km., Shashi Sriwastasve, D/o Sri L.N. Srivasteve,
r/o 347, L1G Govindpur Colony, Allshacad.

Suresh Pratap Singh, s/o Sri Ram Nesh singb, r/o
Vill Chand Kemaniya, F.O. Khutj F.S. Khera, Cistt.
Allahagbad., :

o e @ Applicanl

Versus

unicn of lncie through Sec®tory, Railway Boerd,
Rafi Merg, New Delhi,

Generel lianager, N. Kly Reilway Bhawsn, (Barods
House) ‘‘ew Ddhi.

Chief Commercial Supd. N. Rly Rei.way Bhawan
(Barod. House) Allahacad.

Divisional Reilway Mamager, N. nly, allahebead.

r. Divisional Commerciel supdt. N. Kly, D=M
Office, Allahabad,

.+. iespondents

Qriginal ppplication ro. 648/92

\

- 2
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— i Ren Murtez, S/o Newe Lel, r/o 71 A Dale Allapur
) Allahakad.

.o - Aplicants

Vers us

10 'nicn of Indie tkrough Generel [‘ansger, N. Rly .
Barocde House, New Deihi.

o Divisional Railwey !aneuer, N. nly Allchaced.
S Senior Divisional Commercial Supdt. N. Rly allshaba i,

.+ . Respondents

AB. Original A pplication no. 731/92

1. e’ Kumar ishre, S/o sri K.K. lishra, r/p
26/10, shiv Kuiti, Xricel Bhawan, Allehabed.
2. Frank ..ichard !enesse, 3/o Sri 7.R. Menesse,
34';,, old 3 cro;«nw, Allchebad.,
; o ¢ o f,‘\‘p li Cdnt.
|
| Versus
I Jnion of Indie, th rough Generel jlenscver, N. Rly
Rail Shawan, RBaroce. iidouse, New Delhil.
2, Divisional Railway laneger, N. Kkly DRM Office,
All «habeac.
3. Senicr Divisioral Commercial supdt., DRM Office,

Nawab Yusuf Road, Allchecbac.

. s+ Responcents

f9. Criginal A pplicstion no, 736/92

15 Frakash Chendre, rangey, S/o M.D. Pandey,r/c
vill & P3st Dubawal, LCistt. Allshabad.

«s. Applicant

Versus
1% Jnion of indie, throu.h Secretery, Railway Roard,
New Delni.
2. seneral llanager, N. nly Railway Bhawan (Baroda
House) l.ew [ielhi, \~

"

W - 27
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= ©

35 Chief Commercisl Supdt. N. .klyRaeilwey Board,
New Delri.

visional Railway Maneuer, No, pBly DRG Ofiice
he i

4 )
v <
i o
Ldcfletial,.

4. 'i
i

3> OJ

o

S5.—Sr, Divisicnal Commercial Supdt. N. Rly, DRM
Allehabad,

. s. RAespondents

&b, Criginel gpplication no. 380/92

1. Gulab 7Tiem, S/o Rem LCaur, /o vill. Senepur, P.U.
» F.C. Senepur, Disti, Jeun.uzx,
«sa  Appliocatit.
‘ Ve rs us
o Unicn of Indie throush Zenerel [‘anager, N. .ily

Baroda tHouse. i'ew Delhi,

2% Divisionel Railway 'iaenegexr, Iv. ~ly, 4allahabad.
e Sr, Divisional Cc merciel supdt. N. Rly, DRM
vifice, allchabad.

- s« HESgoONdents
4#. criginel gpplicetion no. 961/92

1s Durgesh ;.eni Jishra, s/o sri C.F. ishra, R/o
433-KL Kydganj, Allahahad.

2 Fermeshwar pPrasaéd Trivedi, s/o Sri R.K. Trivecdi
r/c 116-A Bahadurganj, Thakur Din K& Hetha,
Distit. A llahehad.

Se ..ehdnra Prasad Mishra, s/c sri K.p. Mishre, r/o
977-4A Nai Rasti, Neta Nagar, Distt. allahabad.

o e ¢ APPllCGnIo

Versus
S Jnicn of Indie through General lianager N. Kly

Baroda House, l.ew Delhi.

2 Chief Commercial Supdt.,N. Rly Berode House, New
D;lhi'

3. Divisionel Hailway lijaneger, N. Rly Allshaktead.

4, Senicr Divisionsl Commercial Supdt. LR Cffice,

No Rly Allahabs
n y Allc rldbad'. \ Re; pondents

%\’ e 0 o '-Zg

———— e T e
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5@, uriginal application no, 207/92
asad fendey, S/c sri K.N. Fandey, /@
o0 a

r
vill. Belwan, P.0. rahara, Distt., iTrzé&pur.

.. HApplicant

Versus
Lo Inicn of India through General lancger .. aly i
MNew Delni. i
o Divisionel Reilwey i@najer, WO, Aly allehabac.
3% sr, Divisionsl Comnercigl Sapdt. N Rly Allahabad.

‘3. Original Applicetion no. 1203/92
Le Krishna Lal 5/o0 sri G. 5¢hed, r/o 12/14 it.G. terg,
G.G.I.C. Conp cund, Allshabad.

2. ivdhendre sirgh s/o sri J. singh, r/o 2/85, Reme Nand
i.egar, .atiyare Roed, Allepur, Allshebad.

3, bori Shenker Sinoh, S/o Sri iiem Autar singh, r/o
2/45, Rame Nand ragar, letiyard Road, Allahebad,

4. Tej _ahadur Ram, S/o Sri Dal singer Ram, R/o
87=~/2-C, Baghsmbsri Rcad, Allepur, Allshabad.

o Yogendre heth,s/o sri Dudh hath, r/e 525, Colenel G

o o o /—\p -Lj. Cdnis .

Vers us

1. Union of indie through General iansjer, N. Rly
Beroda House, Mew Delhi.

2 pivisinal Railway wmanaser, Northern Rai lwey,
Allckebad,
3. sr. Divisicnal Commercial Supdi., No. Rly allzhabad.

. e . HESoCNnUents

\

529




54,

1.

2.

35
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‘wriginal Applicstion no,1207/92
Suresh Chandra 3upte, B/o sri Reja Rem Gupta,
r/o 2°/3, New Rewa Building, Leader Road,

Allahebsd.

Pertho sarthi Dobdar, s/o sri K.K. Dobdar, 294, ikbar

-pur, allenebac.

___ ie. #pvlican ts,

Versus

Jnion of 1ndia thr ugh General jjana.er, M. Kly,
Beroda House, ., Belhi.

Divisionel Reilwey lanajer, N. oly Allehabad.
Sr. Divisional Commercial Supdt. N. Rly aAllzhabad.

s e HEeSpOrdents.

Urigianal A pplicstion no. 1345/92

KrishanaKant sSrivasteva, 5/0 Sri (wate) jiunni Lal
Srivastave, r/o namna Nenu hagér, Bhardwej Furam
Allehabkad.

s@t. Jsha .eni Ssrivasia®a, 1,/o sri D.C. Srivasteva
r/c 520KL Kydganrnj, Allahabad.

da<esh Srivastaeva, 5/o0 $:i Kripe Shanksr, r/o
72- C/2, iatiara Road, Bharadwaj Puram, Allchabad.

Ghen Shyam Ssingh, $/o Sri Z.R. singh, R/o vill Naraya)
npur, Post Shivgarh, Distt. Allahabad.

Brijesh Kumar. Penday, S/o sri S.X, Fandey,

r/o 46, Kunche Rei Genoa Prasad, ialviye hager,
Allshapad.

eo. Appliceants

Versus

Jnion of india through General lianager, N. Rly
Paroda House, New De lhi.

Divisionel Railway ‘anajer, N. Rly, Allchabad,
Sr, Divicional Commercial suudt. N. Rly, Allahakad.

\ e+ Respondents

A
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56, Originasl Apvplicetion no. 1344/92
1, Vinod Kumar Srivsstava, S/o Sri R.P Srivastevs,
r/o 751, .‘uir Koad, nejapur, Aallchauad.

«seo Applicant |

- Vercsus

1. Jnion of india throujn Gereral jlanager, N. Rly
Earcda Hoise, Mew Dclhi,

2y Divisi 'na. Railwey i@énacer, !.. Rly, A llchabacd,
s St, Divbional Comaercial Supdt., N. 1y aAllshabad.

o o . ;{GS!,OnC‘?rtS

7. Originsal aAgplicston no,

i, S.M. Imamudéin, S/0 Sri. S
e ~ & i e, R
131/0, Ghenshyem®iager,

Dheerendra lath Saxena,
R0 46=21=-4/7 Reman Xe F:

Versus

le Jnion of incdia through Generel Maeneger, N, ly
careccda House, New Deihi.

2 Divisionel Railvey [’eéneger, N. wly Allehsbad.

Divisionel Ccmmercial Superintendert, M. Rly

¢ .. L ST
2§., uriginal A pulicat:or ne. 1239/92

is Frem Shenker, s5/0 s5ri G. shenker, r/o 36/31 Kels
Z)af‘.dd, Hiq 1ét;én_‘, »—\}I'G adDa@,

25 Kemes hw.r Meth sherme, $/c Si1i Ram 131~ lircla Nagar
Lucknow,

o« Applieart,

VVers us

l. Union of andio throgh Genereal i.enacer, B. xly,
:erods House, Allahacad. !
b

A Divisioral Railwey lienager, N. Rly, allahabad.




3.

o%.
l.

N

(€%

// 31 [/

Sr. Divisional Commercial Supdt. N. iily Allahcobad.

... Respondents

Original Application nc. 647/92

Varun Kumar Shukla, Sfe—Sri-—s+£. Shukla, r/c
79 A “inhazpur, Beni Ka Hats, All:habed.

s, suplicant

VVersus

Jnion of indie through Genexsl llaneger, N. Rly
Barcoda House, Mew Delhi,

Divisional Railway Menager, N. Rly, allehabad.
ir, Divisional Commerciel $updt. N. bily

Allehabad,

«s+ Hespondentis

) ~
uriginal Apglication no, 494/99

Suresh Kutér S/o srzi Tulsi Ram r/o 25, Luker Ganj,
Alls habad,

.. ADplicant

Ve rsus

Jni n of Inide through Generel Memager, N. Rly
Baroda House, New D=lhi,

The pivisional Reilwsey Marager, N. Rly, Allehabed.

The Senior Divisonal Ccamercial Supdt. N. Rly
Allzhabad,

(s

Sr. Divisicnal Actounts ufficer, N. Rly Allchabad,

s 0 x)xeSuOndeDT.S

Original Applicction no. 495/92
Ranjni Kant patel, 56 sri Cnandra shexhar, B/o
2, Rama tand Negar, Allspur, Allehabecs.

s et e A'})Plicant.

\

Sr. Divisional Fersonnel Officer, N. Rly, Allzhabad,

o
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le~

62.

{
.

oA e

Versus ¢ - : L

- »
Jnion of Indie throgh the General Maneger, h,.Bl,
Zoroos ouse, ilew Delhi,

Divicicr 1l Railwey Menager, k. Rly Allehabac.
Seniro Divisional Commerciel Supdt. N. Kly Allahebad.
Sr. Divisional personnel Dfficer, . Rly Aldahesed—

3r, Civisional /iccounts Officer, NI. Rly Allchabad.

Criginel fpplicstion no. E13/92

6 Sri R.F. Yadav, r/o

Frabhe Shankar Ya
a nabad.

1C Thron hill Ros&d

0 \\

e»  lpplicent

Versus

Jnicn of Irndia through Generzl .‘a@iiager, N. Rly
Baroca ltouse, New BPelhi.

Divisional Raeilway jsanejer, N, Ely Allahectad.

()]

r. Divisional Commeercicl Supdt., N. &ly Allshaked-

(0p)

r. Civisionsl pPerosrnel Cfficer, . Rly Allahebad.

Sr., Divisiorel Account Officer, N. Rly Allchakad,.

«ee HRespordents

Oriciral Anplication no. 527/02

Anil Kuuer Srivasiavc, s/o 5ri V.K. Srivastava
r/o Bly Guarter,Subcdargsni, .llciabbd,

T ~1 - ~ 1 I~ =
}rakash CuuliG e Pd
. T e
191/324 Lz roop Pur, A

Rakesh rlct ap Singh, S/0 Sri R.P.
vill ¢ p.C. Kotwa Tehsil phulgcr,
Bhiaratii xhare, 5/o Sl G.F. Khare,
Allehabad.

Versus \\

== .43




Union of India through Secretory,

// 33 [/

Kail Bhewen, iew Delhi.

Senersl jisneger, N. Rly Zerods House, New Dell
chief Comme: rcAgl Supdi. N. .RHly Berode House,
vew Delhi. ‘
Divisicnal Rallwey ik Jly, DRV Office,

alllabeiose

0
@

=
@]

=
)
e
<

-
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]
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4 e T /e anE
neleye Kent, 5/0 STl S K Erinviesicva, T/o 208
Saghambari [Housin. Scheme, Bharadwejpuram, Al
Allsghabad.
LI :p/;: liCaT\‘t
Nemsus
“:on of india, through Zenerzl anegsr, N. Rly
e D\__ l hl ]
Divisionsl Reilwey anager, N. Rly, sllshebad.
Senior Divisional Commercial Supdt. N. Rly Alle

Respoericents

5 5 " ~ > T -. 1
Shushil umsr Srivestsve, 2/c 3ri leks
srivasteva, r/o 155 tajawberi @r ih i
diatiapir, Sllouatad,
S

Versus

indie thro

h Sceneral Llenager,
lHouse, lew hi

e l

k)
.
+
.

Divisicnel Railway i anaje:

Sr, Divisionel Commerciasl Sugdi., N. K
Sr. Divisional persinnel Officer, N. Rl:

5]

Divgeional aAccounts Officer, N.

Kailway Board

]
}‘:aDCG.
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Original spplicastion no. 477/92

Arum Kuger, S/0 5ri Gyan Chand
N i =
‘._:_J&:)h, »Llu i a d.

Viers us

Jnimn cf India throagh Generel ;.aneger, I . Rly
Beroda tHouse. New De lhi,

e e S e s S g i £l ) b 3
Divicicr.cl Rellvay ienaser, i . iy Allchavaa.

R I e~ > =1 S
)I‘. El\-’lS.LUi.\;l CC l‘:.;y.&dl Ql)‘OLo IV e Iﬂ;y .\.L‘Lcuc*un.

3r. Divis ionel p erosnriel Cfficer, . Rly Aliarab

Sr. Divicional Accounts. Cfficer, M. Rly Allahzbead.

3 T

ajour Fosi "L
el

g SriI.Ne singh, @/0
l1dhi, FeS. Sakeldih, Distt. Veranasi.

£ Versus
Jnion of Indie throaoh Generel jisneger, ii. Rly
Rallway Bozrd, Baroda House. New Delh1,

e f Commerciel Jupot. Ivo 1tly Bercda House. New Delhi

Divicioral Reilway Menager, N. xly Allshabad.

Si. Diveional Cecmmercicsl Supdt. R. Rly aAllzhzkad.

Criginal Application no. 220/93
Sanjey Narein Prasab, ‘/d Sri R.L. Prasad, r/fo
22 Leth no. 1 liew jiehal, Nughalssrei.

> 5/0 221 R.S. Prasad, rfo
t Chereon, Disti. Varanasi.

\ . Applicen
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Versus

through Generel jjanager, N. Rly
House. New Delhi.

Union of Indie,
Railwgy Board, Lzrcde
chief Commercicl supdt., N. Rly Baroda House,
New Delhi.

Divisiornal Reilwey Manager, N. nily, Allshakad.

515
A
"

i Divisionsl Commercisl, Supdi. Northern Reilway,
llsh ;

abad.
Respcndents

Crigipnal Applicatior no. 219/922
Ram Singh Yadav, 5/0 Sri R.a. Yadev,
puratharghai, F.O. Suhansag, s
Pratapgarh.

s 5 S . il
Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill. h
Behdaul Xhurd, P.O. Gaura, Tehsil petti, Distt.
Pratapgerh.

m prakash, S/o 5ri R. Dular, r/o vill. Bshdaul
Khurd, P.C. Gaura, Tehsil Fatti. pratapgarh.

Vesudev, s/o Kave Y
12

adav, r/o Vvill. Xudia-ka-pura
Tehsil Vvechchalisehar,

Distt. Jaunpur.

«es Applicants g.

Versus
Jnion of Indie through
Railway Railwsy Ccard,

Generel lanager, iorthern
Baroda 10usg.

Chief Commercial Supdt. N. Rly, Baroda House. New
Delhi,

Divisional Railway Mens.er, N. Rly Alla:
=

e Divisional Gommercizl Supdt. N. Riy, A4lle

Crigianl Application no. 197493

Cchet singh, Ss/o sri Re; DBahadur singh, r/o vill.

e = S0 el
1nargeon, fFost 3emrahe, Distt.

xr ~ v A~
Vel aligsle.

. - =7 el
shiv Kumer,Michra, -5/0 3ri H.
Vvill Tatiharaz, Fost Deonsghti,

Vindod Kumer 3ingh, s/.? S.1 D3
, e = e A -
Vill Raon, Fosti semradh, Distt




M

)
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4.
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! /

lial\c\n Chandre Tripathi, s/o <ri §.5. Tripthi,
rfa vill. chisekpura, Pist Seidabad, Disti. allahsuads

shyam Krishan pwivedi, s/c¢ 3ri V. Dwivedi, r/o
vill., Topo, Lekshagrah, Distt. aAllshsrad.

e T8 2l s
P HfJP-L.Lb(;:ltc

Versus
Jnion of India through Zneral ljaneccr, iv. Rly,
Acilway Thawar, Barodc House. ..ew Duihi,
C.ief Commercicl Supdt. Baroda House, lhew Delhi.

» oo

Divisional Hailway iicnager, .. Kly Allahabsad.

53018§f-iYiSi9ﬁél ngm&rcial, Supdie L. Bly,

«+. Respondenis

Criginal Application no. 162/93

rrem Shanker, /o sri S.H.N. pPandey, r/o 45 Gariwen
; ‘

TC a, Allghabad.

Sanjay Kumar, Srivasteva, S/% 3:i (Lzte) R.P.
Srivestava, r/o 16/11 lew Sothbatiabagh, Allahabad.
l

Sutem nob,KaI, 5/0 sri H.R. Adhikzri, /0 695-5
Lioco Colany Allshabad.

sgdish presad srivastava, s/2 sri ( ~ate) M.P.
rivastava, r/c 97/4, Karbals Allahtabeag.

U L.

rajendra Sslaswst, S/ Sil P.5. Sareswat, r/o
63 Seriwen Tola, Allahabac .

tava, 3/¢ 5ri F.L. S;ivastnvs,

Om I'rakesh Zrivas
aghambari Colony 3/3 Allepur Allahebad.

r/o EWS (54) B

sbhilesh Kumar Srivsstave, 5/0 Sri T.N. JIJVU, ve
= = -~ N = Yo st e B o] e - -

70 545/35 Thenshyenm Wagar Railway Colony Alls Cad .
P 6 e A e I T 4 o= PR ~
.'\C)/"‘u v\);)hl .\’,u ‘J-[ J-L-L‘v G L~\7" Q/\ Pl 5 NeD e Sll",xcv “J,,‘,
1/0 95/11 5arvodaye hagar, Aalizhiecbac.

,g§n33 Kumcr S.1vesicva, 3/3 o1 5. STaVocuaia,

2 iy (o= =& P _ R - / 1 - Ry

A/D =) ll S:‘_'\/‘ Cc.‘]/d 3 Gj:_,l.’ /:\.L.LLZIOLJ\J'\J'

/

v

Lumar Verms, 5/0
-A [ietlyara Road, ~

\er

SuUs

Jnion of India thro.gh Zenerel JManager, N 3ly




—_

ll—.-

N
.

/3T [/

Railway Bosrd, Rurode !louse, A4l New Delhi.

Nt - A £ I3 -~ 1 » + ™ aq - ® s >
i o Uil i (W 7 \ Eae I e/ o) 2
Chief personnel Officer, lorthern Zailwey, 3Rarcd-

House, liev, De lhi.

Divicionegl Railway Manager, e ily, Aallehabec.

Senior Divisional Ccmmercial Supdi. N. rnly,
Allshakad.

«+. Respondenis

Oricinsl Application no. 161/93

Shec Kumer 1800\, S/O Si1i P.L..Yadav, r/o 164=4
Alopibagh. .llet.abad.

shailendra sahizi Veime, Sfo sri B.F. Verma, T/0
1/41-49; Tilak Nagar, allahabad.

(.)‘J)

Km. Kajeshweri, /O Sri Ram Dass, r/O ¢//¢—A
Kamanand Lcoar, Allshabed.

sunil Kumar Srivastava, $/o sri A.N. Srivasiave,
r/o 127 Matira Road, Allshabad.

esh _Kumer, s/c sri S.F.L. srivastava, r/o
«Coles Srivestave, Sucamadih, Dhanbead.

()l—t

cellia.

Anjani Kumer Srivastavs, s/0 sii V.N. Srivsstava,
r/o 28-A Krishan Negar, Allahcbad.

.gh, 5/0 sti J.singh, r/e surzhiya,
o S

Kerunesh Kumsr, d/o S1i T. luath, r/8 54i—-G Ghz nshyam

Negar, Allahabad

Shyam Frakash srivsstava, s/c sri p. La} rfo
EWS 54 Beghambari Colony, Allshabsd.

Lalit Kumar, s/o sri rrem Kumar, r/o 16/11 'lew
Sohbatiabagh, A4llshabad.

vss dpplicart

Versus

Jrnion of India through Geneisl .ieneger, i.. Rly
Baroda House, lew Lelhi.

Chiaf personnel Officer, . Xly, Beronds iouse,
New Delhi.

Divisionel Reilway imanager, k. :ily, Allghabed.

=

senior pivisionel Commerdéiel Supdt. N. GKly Allahat

.
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Qriginal Applicatien Ne, 150 of 1993

1, Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahabady §
eeses Applicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda House, New Delhi,

«0oo+ Respendents

QO R D _E R(RESERVED) ,

JUSTICGE B,C. SAKSENA, V,.C

This bunch ef 7% cases in all invelve almost

1dent1¢al questions ef fact and law and reliefs alse. O.A
83 ef 1992 is being treated as the leading O.A. The number

of days eof werking varies in each eof the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that te#@ on the
allegatiens made by the applicants in the menth ef January
1982,
2 The applicants allegeﬁ’that they had werked feor

the peried. indicated by them in the varieus O.As, in the menth

of January 1982 @ ks,15/- per day. The applicents allege
that on the basis of Railwag Board's letter dated 6.2.90
they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te
17.11.86.

39 Reliance fer the claim is based on the decisions

ef this Tribunal as alse the P.B, in a few O.,As preferred

\
Vet
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A
by parsohs similarly circumstanced. The applicants,

therefore, have sought a relief for a2 direction to the

o+

dents

({a]

(@)
3

1esp o re-ecngage the applicanis as Volun<teer

i

=]
)

icket Collzctore or Mokile Booking Clexrks e&s per Extant
They

Rules. » have also in some petitions prayed that &
direction be issued to the respondents to take the peti-
ticn2rs on duty end pay back wages from 1C.12,90 till

the dete when they first presented thems@lves for engage-
ment,

4 The respondents heve 1esisted the petition end have
filed a couner affidavit as &lso & supplemantary counte
affidavit,

5 The applicants have filed & rejoinder affidavit,
ihe appficants have admittedly not re-engaged afier tneir
short stint ranging between 5 to 18 days in the month of
Jenuary 1982, The Railway Board's circulers dated 6.2.90
is annexed as wnexure AL to the leading C.A and have
also been annexed in kXX some of the U.,As. A p.rusal of
the said letter shows that in the light of the judgment
dated 26,8.87 of the Central Administretive Tribunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984 (Neera
Mehta and Urs Vs. Union of India and Ors ) and dismissal
of the SLP No, 14613/87 by the Hon'ble Supreme Court

on 7.9.8%, The LRailway Boerd has decided that the 'cut
0ff' cate for being considered for absorption in

reguler employment against reguler vacancies earlier
providad to be 14.,8.,81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the anchor sheat

for the cleim in the present U.A which reads as undet:-

\
%

o op40
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* 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
digcentinuance of the scheme by zenal
Board's

 Railways, as a result of/ﬁﬁﬁgv;etter: dated

17.11.86 er any earlier instructien teo the

same effect may be re-engaged as Mebile
Booking Clerks as and when they appreach
th® Railway Administration in regular
emp leyment may beicensidered after they
cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in

the case of other Mebile Booking Clerks

covered under para lL. "

G. - In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut off date’

provided therein was 14.8.81.
3. 'We have heard the learned ceunsel for the parties.

Qe Shri B.,B. Paul, ceunsel appearing fer the respe-

ndents raised a preliminary ebjectien that the 0O.As are
barred%by time, laches and acqu%ﬁcance.

9eé. The learned ceunsel urged that the applicants
have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990
dees not govern the applicants whe alleged t§ have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result ef the Board's letter

dated 17.11,86. Their discontinuance had taken place feur

\
¥ «.opdl
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years earlier and not on the basis eof the Railway Board's

said letter,

10. The respondents have alse disputed the cerrectness

ef the averment made by the applicants abeut their having

worked fer the duratien indicated by them in each ef the
O.As., The applicants in suppert ef their assertien of

having werked in the year 1982 for a number ef days indicated
by them during the *'Kumbh mela' hcve been aneexed, cepy ef,

cettificate stated te have been i;suid by ene Ram Das whe

has given out his designatien as/Ti:;et Cellecter AKM, N. Rly
Allahabad., Cepy ef such a certifiﬁate has been annexed as
Annexures A=-3 and A=4 te the leading O.A. Shri B.B. Paul
submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried of the applicants indicated in |
the certificates, We, however, feel that it would not be !
necessary te enter inte this centreversy fer the purpeses |

of deciding the O.,As. We, preceed to decide the O,A in the
light ef the claim based en the provisions ef the Railway

Beard's circular letter dated 6.,2,30., We, hewever, meke it
clear that we may net be understeod te have accepted the

claim of;the applicants with regard te the days ef their
werking, We may take up the plea of the O.As being barred
by limita?ion. Admittedly, neone of the applicants initiated
anxﬁ%&%égééiproceedings in any ceurt te challence their
discontié%énce made in January 1982, The €entral Admini-

strative Tribunall was censtituted in November 1985. These

Oeas have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim

e ——

apart frem the provisiens of the Railway Board's letter

dated 6,2

«90 is certain decisions rendered by this Bench

R C eep42
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of the Tribunal. The said O.As are O.,A. No, 722/90 ®
Rajendra kumer Srivastava Vs. Union ¢f Indis and Ors, C.A
No. 471/8C Mukesh Kumar Srivestava Vs. Jnion of Indis and
Ors, U.A. No., 648/9l Madem Mohan Pandey Vs. Union of Indis
and Ors. No doubt, in these csses orders for re-engagementi
of the applicants therein had been passed. un the msterial
placed in the supplemzntary affidavit we find subsequentily
in severel other casses cecided by this Bench of the
ribunel, & different view was teken when it was poinied
out that the Railway Bozrd's circulcr applied to Mobile
Booking clerks and the decision in Neera Mhta's czse was
in respect to Mobile Bocking Cl@rks, This distinction was
noted @hile allowing a few review petitions in some U.As
‘and in UA No, 131/92 Lalji Shukla and Ors, the only ‘
direct#cn given was that the respondents mey conslider and
analysé the cases of Mobile Bocking Clerks and find out

if any scheme can be framed by them laying down a parti-
cular criteria for re-engaging them on cssual or daily g;
basis. Ajainst this decision, the Kailway Authorities
preferred an SLP before the Hon, Supreme court and the
Hon, $up;eme court by an order dated 7.4.94 passed the
folloﬁing order :-

" Delay condoned. The order only gives & dire=-
ction to the petitioner to find out any scheme
cen ke fremed. The Union of India
can examine the matterx and if it is
not possible to frame a scheme, record
ils finding accordingly., There is no
obligation cest by the impucned order
that the scheme should be framed in eny

case subject to the 8POVe, observetions the SLP

is disposed of", %
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cbevenehsepuitishs thepeeialPeave petitien YeNaqTEp et e eet
Subseguently, the Railway administratien consideredx the
pessibility ef framing @ scheme in the light ef the aire- .
ctiens given in Lalji Shukla's case by thé‘BéﬁEﬁ'of fhis
Tribunal which was dlse repeated in seme other O.As which
came fer decisien subsequent te the decision in lalji

Shukla's case.

12, The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme can be framed fer Velunteer Ticket

Cellecters fer abserptien and regularisatﬁen in greuwp'C’
e

categoery pests since this weuld militet cgainst the statutery
previsiens laid down fer Recruitment ef Ticket Ceollecters etc

as centained in para 127 ef Section B of Chapter I ef the
Indian Réilway Establishment Manual 1989 Edition. They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Collecters/Mobile Bocking

Clerks fer their re-engagement en casual er daily basis,

15, It was also held that re-enazgagement will burden

the public excheguer and will &alse enlarge backdeer entry

and will affect reservatien pelicy &as contained in Article
16(4) ef the €enstitution ef India. It wes clse held that
framing ef such a scheme fer those Volunteers whe have clearly
woerked fer a peried ef merely for 5 te .1g days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large f

would be deprived ef their legitimate rights,

\
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13, Admittedly, this scheme has been given up after

47.11.86 and the Railway Administratien has fer cogent reasens

indicated tlmt it was net feasible te drew up @ scheme as

reguired in orders passed kn varieus O.A.s

16, Shri B.B. Paul has also invited QQ§§ our attention

to certain decisions in review petitiens which were allowede

b5 (% 443k On the basis ef an cnole of the decision hv the
@gﬁgig?ﬁ ay
Principael Bench in 'Neera Mehta's case direction fer re-engage

ment had been‘passed in the Oss. While @esdd¥ag allewing the
review pegitiens it was neted that the decisien in Neere
Mehta's case was confined te Mobile Beoking Clerks and there
is no parity between Mebile Boekingy Qlerks and Velunteer

Ticket Collecters., The present applicents fecll in the later
categery.

16. Quite @ large number eof decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and & directien te drew up a scheme was enly provided as in

Lalji Shukla's case(Supra), which was followed in many other
subseyuent decisions. The turns and twists which have taken
place in the view expressed on the question have been referred
to show that ihe decisions of this Bench of the Tribunal on
the besis of which the applicants/%i%iming similar benefit

being extended to them do not hold the field.

1q. we may now take up fOr consideration the plea of
L . benefit of the
the applicents that the soeclisions in some U.As in favour of

similarly situated persons may be extended to the epplicante,

It is now fairly well settled that the judgment of the Tribunc

\ U .. .pas
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fof that mctter of any court does not give rise 1o a

" cause of action., It is the orders of the authority

4

concerned or their inaction which give rise to the

grievance and the cause of action based upon this has tc
be considered for purposes of determining whether the
petition is berred by time under the prcvisicns of Sec,

21 of the Administrative Tribunels Act,

18, As v.as noted by the Madrass Bench of the Central
Administrative Tribunal in e decisicon reported in (1$%4 )
28 AIC pge 2U 'Tamil Nadu Divisional Accountants Associa-
tlon and urs. Vs, Union of Indis and irs, this position of
law has been clearly affirmed in the judgment of the
Supreme court in 'Bhoop Singh Vs. Union of India and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily expleined the C.A was

re jected on the cground of limitation alone., In that

case an order adverse to the applicants was passed cn
14.1C0.86. A decision on a similar crder was rendered

Ly the Chendigarh Bench of the Tribunal on 1.5.91. There
after the applicanits Assccigtion moved in th& msticr and

mede & representetion, 5 years delay was held as fatal.

1¢. A Full Bench of the Ernakulem Bench of the

Tribunsl in & decision reported in (1994 ) 28 AIC 177 hss
also taken the view that decisions in similar cases cannot
>9Lve &6 fresh cause of action and the period must be counted

from the dete the clecim relates,

\
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28, The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union

i Indiz snd Urs(Supre,; hed interslia, held thet"inordinete
is

and unexplained delay and laches by itself/a good ground

- ww

to refuse relief to the petitioner irrespective of the
merit of his claim. It was alsc Oobserved that Art. 14 or
the principle of non=discrimination is egquitable principle,
Ther2fore, eany relief cleimed cn thet besis must itself
be founded on eguity end not be elien to that concept™.

= 21. Ve may also refer ic a relevant observation me’™™ in a
recent declision of Hon, Supreme Court in 'Retan (Bancra
Semant and Urs, Vs, Union of Indig and urs reported in
1694 S.C.C(L&S, pége 182, The petitioners before the Supre-
me Court in that cage were casual lcbourers of south eastern
Railway, They were alleced t¢ have been appointed between
1G684-6S% and represented between 1S75-78. They, throuch
their petition sought ¢ direction to be issued to the opp.
parties to include their nemes in Live Casual Labourers
Rogister after due screening end to give them re-employment
according to their senicrity, The basis for the claim
amongst others amd was a few judgments rendered by the Apex
court in 1985 &ndl87 directing the Railway Authcrities to
prepere @ schems 2nd-tQ absorb the casual labourers in
accordance with their sen.icrity, The petitioners appeared

to have made a representation in 1SSC to ithe Authoiities in

h = &

which it was alleged thet they are not following the orders
of the Supreme court, High court of Calcutta and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tcck the view that since no explanztion hes

been civen es to why the petitioners did not approech till

1990 held that two questions arise;

\ oo PAT
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(i) whether the petitioners/entitled as a
matter ot right to reamployment.
(1i) whethar they heve }M,righ‘ug
if eny oue to delay.
22. while dealing with the said guestion the
following observelion was made i-
" DPelsy itself deprives a person of his
remedy aveilable in lew. 1in absé@nce of
any fresh cause of action or any legislation
a8 person who has lost his remedy by lapse
of time logses his right as well",
22, A Full Bench ot the Tribunal (PE,; while
deciding U.As 767 and 842 of 138% made the following.
ralevant observation:-
" It is not openes tc court of record to
pass an order in respect of perscons who
ere nou even present before it by any
cpglication or petition., In this view
cf the matter the view teken in the
case of cne cr more employee by a judicial
forum cennot be if@SO facto made appli-
cable to all other employe=ss n the same
cadre, rénk or situation by another
judiciel forum."
This cbservation also supports the view taken hereinabove

thet the judgment in a case does not give a cause of
- who

acticn to ancther employee,/claims to be similarly

circumstanced es the epplicant in other case earlier

decided., _ \\
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24 shri B.B. Paul, lecrned counsel appaarin;‘beL

the iaspondcnts have invited our attention to ¢ décision
rencdered by the riincipal Bench in ‘'ashish Chakraborty Vs,
Union of incdlg and urs, .eported in 1994(1,; ATJ 382, In
the caid case the fests aré almost identical as in the
case in hand, The applicant alleged that he was engaced
as Mobile Bocking Clerk from 1,5.,85 t¢ 15.7.585 @nd hed not
been engaged thereefter., He mede & representetion statince

that he hes worked fcr 32 days in 1985 and in view of the

(&)
=

0

N

he be els-

n

circilsr cf the Lailway Posrd dated Sir

cocnsidered for ebscrption as Mobile Booking Clerk. The

cpplicant's representstion was re jected and he wss informed

i
that ke cannol bes absorked in terms of the letter deted

12.8.92., In th2 said czse the gpplicant based his claim
on the ‘bscis of & decisicn of the F.B. in & similer bunch

¢t thelcases, The Division Bench tock the view thet

e Qs
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h
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no perity or similsrity hetween the ap

-

(@)

Q

wn

o

Q
s R e

hd ihe applicanis in the bunch of cases decided

5]

earlief, It was held thct since the services of the
applic;nt was not disccntinued es a result of Reilway
Bccrd's letier dated 17.11.686. the ap; licent's cus@ was
k%ﬁ not coverzd by pere 3 of ihe Railway Board's letter

dated 6.2,9C, Since he was not discherged consequent

upon discontinuance cof the scheme by the zcnal Railway

J

|
|
|
|
i

as a result of letter dated 17.11.86. The same situation 1

obtains herein also asnd wehave alrecdy held sccordingly.

rh

23 In the said case, refecrring tc the decision of the

Supreme ccurt in 'Bhoop Singh Vs. Union of Indie and Ors

(Supra), the guestion of deley was also
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 nteer Ticket Collectors have been included in the apgrovéd
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considéred and it was held that the petition was barred
by limitstion, The cause of action having accrued & in
Jﬁly 1985, The said C.A was filed sometime in the year
1593.

24, The learned counsel for the respondents also
invited our attention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu l
Sharma ¥s. Union of Indie and Ors reported in 1994(1) ATJ
pg=84. -
2%. The petitions before us are clegrly barred

by limitation as provided in Sec. 21 of the Administrative

Tribunals Act. The provisions of the Railway Board's

letter dated 06.,2.20 is not attracted and applicable to the
applicants, |

29. Admittedly, the scheme hesx been given up
since after 17.11.86 and is no longer in force., This fact
cannot be lo;g sight of . The agplicants thersfore, cannot
be granted[ieiietsprayed for by them. The applicants also

raised a plea that one Shri R.N. Shorey and 12 Others Volu-

list of 1982, It is, therefore, pleaded thet the responde-
nts have been given re-engagement to some Voluntieers as
Volunteer Ticket Collectors on Pick and Choose basis.

Bq. : In the counter affidavit, it has been indicat
that the 12 persons named in para 4.lC of the leading O.A
had been re-engaged as fbbile Booking Clerks and not as
volunteer Ticket Collectors, The allegation, thefefore,
hai been denied. Be that as it may, the gpplicants would
be entitled to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-

ngents in re-engaging a few which has been satisfactorily
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explained will not give rise to disériminetoyy treatment,
The applicants in 2ffect are seeking re-engagement on the
strength of having worked for a period panging betwszen

10 18 cays,which alsc 1s doubtful,and has been disputad

by the respondents.

S In view of the dliscussiun hereinabove, an

& totality of the circumstences we are not pursuaded

crant the reliefs claimed for by the agplicanis, The U.As

lack m2rit end arex accordingly dismissed. No ‘order as to
Qe %

costs,:

SY o j The copy of the judgment shall be glaced

on each of the U.As which have been decided by this common

n
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